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Hon'ble Inspecting Judges nfthc area rvoukl advise Hon'ble the chief Justicc in rhc
mxtter of $ssessmen( of efficiency and integrit-v of the Judicial Office rr.

' Hon'blc Judges are further requcsterJ t, bring thcir tour progranlnre to rhc noticcof [Ion'ble the ChiefJustict,bcfore thcl procccd no inr..

. Bcforc pl*nning ttlcir tours, the [Ion'blt Jurtgcs are rtt;ucsttd t, adjusr the sarue irrsuch a ruanner thlt us far as pnssible the Court rvorf ma\. not suffer.
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No. P,.l4tG19(3)tU9 (Separare)/ B,j ?_

The ltegistra r
Jodhpur.

copy firrw'rde, to *re fo,orring for informatio, anrr nccess:rry acti,n :-

2' f,'he Registrrrr (Adnrn').. R:rj,rsthan Higr: c,urt Bcnch, Jaipur rr ith the rc(rucsr rr)deliver cop-*- ,f this order tq a, r'.s.'ot r'r"r;ur. ,rudgcs siiri.g at Jaipur Bcnch.Jaipur.

3. The Rrrgistrar (Vig.)(\yrits)/(Class.), Rajasthun High Court Bench,,laipur.
{" The Rcgistrar-cum- principal secretary to Hon,bre flre crrief Justicc.5. 0..S,D. (Finance cunr I nfra.stru ctu re), Itajnstharr lligh Court,.lodhpur.
6. The Regisrrlr-cum-CI'C, Itajasthan lligh Court llcnclr, Jaipur.
7. All D1.'. Registrars, Rnjrs(han Iligh Court,.Iotlhpur/ I3cnch, Jripur.{l' All District & sessions Jurrges. rvith th( requs5l to circurutc it anrongst alr prcsidingOfficers of the Courrs locatJd in tf,"i.;,r,f girfrfirr." 

'
9. fresicling Officer, All Tribuntls.
10. Privaac Serretan. to :rll the Hon,blc Jutlgcs.
ll' '4".,'J" Confitrenti.v vig,ancc 

{RJS (Esrt.y suborainarc Courts (Es*.)/ Statisrics/Gcncrul Section/ Clussification OV"Uritq, if,i;rr*r",, ,r,*,, Court, Jo<!hpur.

(vig')l(Admn.)/(E.ranr.)/(Itures/((irass.), Itajasrhan High ciourr.
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